IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH \(Ey’

AT HYDERABAL |

o
0.A.1011/97. Dt., of Decision : 08-08-27.
V.Durga Prasad .+ Applicant.
Vs

1, The Sr.D%vl.Personnel-Officer,
§C Rly, "ijayawada Division,
ijayawada, Krishna District. il

2. The Divl,Rly.Manager,SC Rly,
Vijayswada Divisicn,Vijayawada,
Krishna District,

3., The Chief Persconnel Officer,
' 8C Rly, Rail Nilayam, Sec‘bad. .+» Respondents,

|
Counsel for the applicsnt . ¢ Mr,V,Durga Prasad, Party-in-person

Counsel for the respondents s+ Mr.K,Siva Reddy, SC for Rlys.

CORAM:~

.

THE HCN*BLE SHRI R.RANGARAJAN : MEMBER (ADMN.)

THE HON'BLE SHRI B.S. JAI PARAMESHWAR : MEMBER (JUDL.)

Fek ko
ORDER

ORAL ORDER (PER HON'BLE SHRI R,RANGARAJAN 3 MEMBER (ADMN.)

Heard Mr.B,Suresh Babji on behalf of Mr.V.Durga Frasad,
_Party-in—perSOn ané Mr K,Siva Reddy, learned counsel for the
respondents,

2. The applicant in th15705 requests for withdrawal of this|
OA by his letter dated 08-08-927, The request is granted and the’

OA is disposed of gs withedrawn. No costs, ‘

oS PARAMES {R. RANGARAJAN)
__——" MEMBER(JUDL.) MEMBER ( ADMN. } |
Dated : The 08th August, 1997. g
| {Dictated in the Open Court) ﬁ -
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Copy toi- : '

’ ; .
*1, The Sr, Divisional Personnel Officer, South Ceptral “ailway , Vi
Vijayavzda Pjvistion Vijayavade, Krishna Dist,
. . : |

2, The Civisional Rrailwayx Mandfer Squth Central R%ilways, Bi fayawada,

‘ ]
Division Vijayavada. . :

}

3, The Chief Fersinnel ;fficer,_South Central
fSecundrabrd.

|
Rajow_ys. RailNilayam,

4 One Covy to Mr. V,Durgs Prasad, P-ineP-  Asst. Station Master, Chiefa!

Yard Master's Office, South Central Railwayse,Vijayavada.
5, -One Copy to Mr K, Siva Reddy SC for Rlys CAT,Hyd.
6. One Copy to ThD.R,(A),

7 one Duplicate Copy.
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